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.96 Hon Ible 3hri N. Sahu, Member (A) 

- Adjourned for admission to .3.4.96. 

• - 
(N.$ahu) 

SKS amber (A) 

$hr 

- 	Since the Divisio,' t)CiL IS not 

1 	 be yaiIab!e at present. 	t thi3 case 

adjourned sine die ti1 the Division 

I 
jkuGb is available. 

3.17.10.96'. Shri U.K. Shukia, the coursel for the applicant. 

Heard. It appears that now Inquiry Officer was. 
. 

appointed on.  2.11 .95 to inquire into the disciplinary 

proceedinos aQat.nst the applicant, charQesheet for which 

wasissued on 10.3.95. The learned counsel for the 

applicdnt prays for short adjournment for seekinq 

instruct.onwith regard to the present position of the 

inquiry. 	List this case on 3.12.96 for 	hearino on 

admission. 

/ces/ . 	(D;Purasth) - 

Member 	(3) 	 . 	Member 	() 
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